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The Lok sabha me at 
Eleven of the Clock 

[MR. .SPEAKER in the Chai~ 

[English] 

SHRI BASU DEB ACHARIA (Bankura): 
Mr. Speaker, Sir, during the recess of the 
House, the Governor of Nagaland has been 
removed. There is a development in 
Nagaland. The Governor has been removed. 

[ Translationl 

SHRI GEORGE FERNADES 
(Muzaffarpur): Mr. Speaker Sir, I have given 
the Notice that the question hour should be 
suspended and .. (lnterruptions) 

[English] 

MR. SPEAKER: Now, let me make the 
Obituary Reference first. 

OBITUARY REFERENCE 

11.01 hrs. 

[English] 

MR. SPEAKER: Hon. Members, I have 
to inform the House of the sad demise of one 
of our former colleagues, Shri Kalluri 
Chandramouli. 

Shri Chandramouli was a Member of the 
Constituent Assembly reporesenting Madras 
Presidency during 1946-48. He had also 
been a Member of ~he Legislative Assembly 
of composite State of Madras in 1937 and 
1946. 

Shri Chandramouli was a veteran free· 
dom fighter. He actively participated in the 
Satt Satyagraha and Civil Disobedience Move-
ment. 

As an able administrator, he served the 
then State of Madras and also the State of 
Andhra Pradesh and as a Minister held sev· 
eral imporant portfolios. 

Shri Chandramouli was an active worker. 

Shri Kalluri Chandrarnouli passed away 
on 21 st of January, 1992 in Guntur District of 
Andhra Pradesh at the age of 93 years. 

We deeply mourn the loss of this friend. 
The House will join me in conveying our 
condolences to the bereaved family. 

The Members may now stand in silence 
for a short while as a mark of respect to the 
deceased. 

The MentJers then stood in silence-for a 
short while 

SHRI BASU DEB ACHARIA (Bankura) 
Sir, As I told earlier, theGovemorof Nagaland 
has been removed. Of course, tomorrow we 
will be discussing it. Government will be 
moving a Motion on Nagaland. But, in the 
mean time, the Governor has been removed 
from office. This is a voplation of the Consti-
tution. He acted according to the Constituc 

tion. But the Govemor of Nagaland was 
punished. 


